DEFECTIVE REPORT LIST

DEFECTIVE REPORT OF 28-01-2023

Sl Case Number Advocate for Defects as per S.R.
no. Petioner/Caveator
1 | CRLMC/341/2023 PABITRA 6. RECEIPT SHOWING SERV.COPY TO
KUMAR NAYAK | AG/CG/IT/CT/ETC.NOT FILED.
2 | CRLMC/342/2023 AKHAYA OTHERS. PAGE 30 IS NOT LEGIBLE
KUMAR MISRA | 6. RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/ICT/ETC.NOT FILED.
19. UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
3 | CRLMC/364/2023 PABITRA 6. RECEIPT SHOWING SERV.COPY TO
KUMAR NAYAK | AG/CG/IT/CT/ETC.NOT FILED.
14. NOT PROPERLY INDEXED.
4 | WPCRL/10/2023 SATYA OTHERS. DEPONENT HAS NOT SIGNED
NARAYAN THE AFFIDAVIT
MISHRA 4 6. RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/ICT/ETC.NOT FILED.
5 | WP(C)/2387/2023 NIRANJAN 6. RECEIPT SHOWING SERV.COPY TO
NAYAK AG/CG/IT/CT/ETC.NOT FILED.
6 | WP(C)/2430/2023 | RAMA PRASAD | 6. RECEIPT SHOWING SERV.COPY TO
DALAI AG/CG/IT/CT/ETC.NOT FILED.
7 | WP(C)/2328/2023 | SHREEKANTA | 6. RECEIPT SHOWING SERV.COPY TO
PRASAD SAHOO | AG/CG/IT/CT/ETC.NOT FILED.
(1) 10. SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
29. NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
8 | WP(C)/2354/2023 NIHAL RATH 6. RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/ICT/ETC.NOT FILED.
10. SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
9 | WP(C)/2389/2023 NIRANJAN OTHERS. PAGE 41 ISTO BE ATTESTED

NAYAK

6. RECEIPT SHOWING SERV.COPY TO




AG/CG/IT/CT/ETC.NOT FILED.
10. SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED

10 | WP(C)/2333/2023 TRILOCHAN 25. NAMES IN CAPITAL
PANIGRAHI LETTERS/ENROLMENT NUMBERS/MOBILE
PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED
11 WA/79/2023 H.M.DHAL, OTHERS. C.T NOT PROPER AS APPELANT 1
A.GA. & 2 DIFFERS FROM THE ORIGINAL WP(C)
12 | MACA/39/2023 | KAPILA CHARAN | 1. COURT FEE IS DEFICIENT.
NAYAK
13 | MACA/40/2023 | RABINDRANATH | OTHERS. VALUATION OF APPEAL AND
PRUSTY COURT FEE PAYABLE THERE NOT
FURNISHED & C.COPY OF INCOMPLETE
JUDGEMENT DTD 23.8.22 FILED .PUT UP
FOR FURTHER S.R AFTER REMOVAL OF
ABOVE DEFECTS
14 RSA/16/2023 SUVALAXMI OTHERS. DATE CHART NOT FILED
DEVI OTHERS. VALUATION OF APPEAL AND
COURT FEE PAYABLE NOT FURNISHED
OTHERS. REQUIRED COURT FEE NOT PAID
15 | RPFAM/16/2023 | GOKULANANDA | OTHERS. PUT UP FOR S.R AFTER FILING
PADHI C.COPY OF IMPUGNED JUDGEMENT
16 | CRLMA/28/2023 JAYADEBA 6. RECEIPT SHOWING SERV.COPY TO
BEHERA AG/CG/IT/CT/ETC.NOT FILED.
17 CRLA/93/2023 TUKUNA OTHERS. CODE NOT INDICATED
KUMAR MISHRA | 6. RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
18 CRLA/96/2023 SHANTI 6. RECEIPT SHOWING SERV.COPY TO
PRAKASH AG/CG/IT/CT/ETC.NOT FILED.
MOHANTY
19 CRLA/97/2023 SUBHAM 6. RECEIPT SHOWING SERV.COPY TO
SHARMA AG/CG/IT/CT/ETC.NOT FILED.
20 CRLA/98/2023 MANAS KUMAR | 6. RECEIPT SHOWING SERV.COPY TO

CHAND

AG/CG/IT/CT/ETC.NOT FILED.




21 | CRLA/99/2023 GOPAL 6. RECEIPT SHOWING SERV.COPY TO
KRUSHNA | AG/CG/IT/CT/ETC.NOT FILED.
MOHANTY
22 | CRLA/91/2023 | P.K.MOHAPATRA | 6. RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/ICT/ETC.NOT FILED.
18. CERTIFIED COPY OF
TRIAL/APPELLATE COURT ORDER NOT
FILED
23 | WP(C)/2419/2023 ABHAYA 6. RECEIPT SHOWING SERV.COPY TO
KUMAR BEHERA | AG/CG/IT/CT/ETC.NOT FILED.
24 | WP(C)/2412/2023 SITANSU 6. RECEIPT SHOWING SERV.COPY TO
MOHAN SINGH | AG/CG/IT/CT/ETC.NOT FILED.
25 | WP(C)/2413/2023 SITANSU 6. RECEIPT SHOWING SERV.COPY TO
MOHAN SINGH | AG/CG/IT/CT/ETC.NOT FILED.
26 | WP(C)/2438/2023 | KAPILA CHARAN | OTHERS. LOGO OF RS 50 /- NOT PAID
NAYAK OTHERS. NEAT COPY OF PAGE 8 TO 10,12
TO BE FILED
OTHERS. PAGEMARK NOT CORRECTLY
FURNISHED IN INDEX
6. RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
27 | WP(C)/2518/2023 |  PRASANNA | 6. RECEIPT SHOWING SERV.COPY TO
KUMAR MISHRA | AG/CG/IT/CT/ETC.NOT FILED.
28 | WA/91/2023 SAROJ KANTA | OTHERS. UNDERTAKING TO FILE THE
SAMAL, A.G.A. | TRANSLATED VERSION OF VERNACULAR
DOCUMENT AS AND WHEN REQUIRED TO
BE FILED
18. CERTIFIED COPY OF
TRIAL/APPELLATE COURT ORDER NOT
FILED
29 | WA/90/2023 SANDEEP OTHERS. LEGIBLE COPY OF PAGE 71 TO
PARIDA, 75,78,79,89,90 & 91 TO BE FILED
SR.S.C.(S AND
ME)
30 | WA/89/2023 SANDEEP OTHERS. LEGIBLE COPY OF PAGE 50 TO
PARIDA, BE FILED
SR.S.C.(S AND

ME)




31

RSA/18/2023

SUKANTA
KUMAR NAYAK

OTHERS. DEFICIT COURT FEE OF RS 288 /-
TO BE PAID

32

RSA/19/2023

ASHWINI
KUMAR DAS

OTHERS. THE APPELANT NO.1 AND 2(A)
TO 2(D) BEFORE THE APPELANT COURT
ARE NOT MADE PARTIES TO THIS APPEAL
OTHERS. NAME OF THE FILING
ADVOCATE IN CAPITAL LETTER &
ENROLMENT NUMBER NOT INDICATED IN
THE APPEAL MEMO

OTHERS. CERTIFICATE NOT SIGNED BY
THE FILING ADVOCATE

3. AUTHENTICATION FEE IS DEFICIENT.

33

CMP/77/2023

PRASANTA
KUMAR
SATAPATHY

OTHERS. STATUS OF PARTIES IN COURT
BELOW NOT FURNISHED

19. UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

34

CMP/79/2023

DEBENDRA
KUMAR SAHOO 1

OTHERS. SYNOPSIS & LIST OF DATES &
EVENTS NOT FILED

3. AUTHENTICATION FEE IS DEFICIENT.
25. NAMES IN CAPITAL
LETTERS/ENROLMENT NUMBERS/MOBILE
PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

35

CMP/78/2023

PRAVAT
RANJAN SUTAR

3. AUTHENTICATION FEE IS DEFICIENT.
20. VERNACULAR CERTIFICATE NOT
FURNISHED.

36

CRLMC/347/2023

SIVA SANKAR
CHAINI

OTHERS. AGE OF OP 2 IS BLANK

6. RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

10. SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
19. UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

37

CRLMC/344/2023

SAMBIT SAMAL

OTHERS. PAGE 2 TO 7 NOT SIGNED BY
ADVOCATE

6. RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

18. CERTIFIED COPY OF
TRIAL/APPELLATE COURT ORDER NOT
FILED




38 | RPFAM/17/2023 SOUMENDRA | OTHERS. PROVISION OF LAW NOT
KUMAR NAYAK | CORRECTLY FURNISHED
OTHERS. SYNOPSIS & DATE CHART NOT
FURNISHED
24. LIMITATION NOT IN TIME / EXPIRED.
39 | WP(C)/2417/2023 ABHAYA 6. RECEIPT SHOWING SERV.COPY TO
KUMAR BEHERA | AG/CG/IT/ICT/ETC.NOT FILED.
40 | WP(C)/2411/2023 BASUMAT OTHERS. NEAT COPY OF PAGE 10,13,14 TO
PRADHAN BE FILED
6. RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
41 | WP(C)/1839/2023 KSHIROD OTHERS. NEAT COPY OF PAGE 43,57,68,70
KUMAR SAHOO | TO BE FILED
6. RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
42 | WP(C)/1871/2023 KSHIROD OTHERS. NEAT COPY OF PAGE 43,57,68,70
KUMAR SAHOO | TO BE FILED
6. RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
43 | WP(C)/1838/2023 KSHIROD OTHERS. NEAT COPY OF PAGE
KUMAR SAHOO | 43,51,57,68,70 TO BE FILED
6. RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
44 | WP(C)/1834/2023 | AVNIT PATNAIK | OTHERS. NEAT COPY OF PAGE
22,44,45,77,82 TO BE FILED
6. RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
45 | WP(C)/1738/2023 SUBASH OTHERS. SYNOPSIS & DATE CHART NOT
CHANDRA FURNISHED
PUSPALAKA 6. RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
46 | WP(C)/1817/2023 | DINESH KUMAR | OTHERS. STATE OF ORISSA NOT
MOHANTY FURNISHED IN C.T
6. RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
47 | WP(C)/2317/2023 | TUSHAR KANTA | 6. RECEIPT SHOWING SERV.COPY TO

NAYAK

AG/CG/IT/CT/ETC.NOT FILED.




48 CRP/4/2023 S.S.RAO OTHERS. DATE CHART NOT FILED
OTHERS. ENROLMENT NO. & MOBILE NO.
OF ALL THE ADVOCATE NOT FURNISHED
OTHERS. GOOD GROUND CERTIFICATE
NOT FURNISHED
49 CMP/80/2023 AMIT PRASAD | OTHERS. STATUS OF PETITIONER IN
BOSE COURT BELOW NOT FURNISHED
50 | MATA/22/2023 SANJEEV OTHERS. SYNOPSIS & DATE CHART NOT
UDGATA FURNISHED
51 | WP(C)/2297/2023 PRAFULLA 6. RECEIPT SHOWING SERV.COPY TO
KUMAR AG/CG/IT/CT/ETC.NOT FILED.
MOHAPATRA
52 | WP(C)/2299/2023 PRAFULLA 6. RECEIPT SHOWING SERV.COPY TO
KUMAR AG/CG/IT/CT/ETC.NOT FILED.
MOHAPATRA
53 | WP(C)/2300/2023 PRAFULLA OTHERS. PAGE 8 IS NOT LEGIBLE
KUMAR 6. RECEIPT SHOWING SERV.COPY TO
MOHAPATRA | AG/CG/IT/CT/ETC.NOT FILED.
19. UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
54 | WP(C)/2303/2023 PRAFULLA 6. RECEIPT SHOWING SERV.COPY TO
KUMAR AG/CG/IT/CT/ETC.NOT FILED.
MOHAPATRA
55 | WP(C)/2305/2023 PRAFULLA 6. RECEIPT SHOWING SERV.COPY TO
KUMAR AG/CG/IT/CT/ETC.NOT FILED.
MOHAPATRA
56 | WP(C)/2301/2023 PRAFULLA 6. RECEIPT SHOWING SERV.COPY TO
KUMAR AG/CG/IT/CT/ETC.NOT FILED.
MOHAPATRA
57 | WP(C)/2307/2023 PRAFULLA OTHERS. PAGE 8 NOT NEAT
KUMAR 6. RECEIPT SHOWING SERV.COPY TO
MOHAPATRA | AG/CG/IT/CT/ETC.NOT FILED.
58 | WP(C)/2302/2023 PRAFULLA 6. RECEIPT SHOWING SERV.COPY TO
KUMAR AG/CG/IT/CT/ETC.NOT FILED.
MOHAPATRA
59 | WP(C)/2309/2023 PRAFULLA OTHERS. PAGE 9,10,12 & 13 NOT NEAT &
KUMAR LEGIBLE
MOHAPATRA | 6. RECEIPT SHOWING SERV.COPY TO

AG/CG/IT/CT/ETC.NOT FILED.




60 | WP(C)/2311/2023 PRAFULLA OTHERS. PAGE 13 & 14 NOT NEAT
KUMAR 6. RECEIPT SHOWING SERV.COPY TO
MOHAPATRA | AG/CG/IT/CT/ETC.NOT FILED.
61 | WP(C)/2314/2023 PRAFULLA OTHERS. SURNAME OF THE PETITIONER
KUMAR HAS BEEN DESCRIBED IN THE
MOHAPATRA DOCUMENTS AS SINGH WHEREAS THE
PETNR SIGNED AS SINGHA AND
DESCRIBED IN THE C.T & AFFIDAVIT AS
SINGHA
6. RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
62 | WP(C)/2306/2023 PRAFULLA OTHERS. PAGE 9 TO 13 NOT NEAT
KUMAR 6. RECEIPT SHOWING SERV.COPY TO
MOHAPATRA | AG/CG/IT/CT/ETC.NOT FILED.
63 | CRLMC/366/2023 SOUMYA OTHERS. C.T IN ORDER,BUT OP 2 BEING
RANJAN COMPANY NOT REPRESENTED
MOHANTY 6. RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
64 | CRLMC/360/2023 | RABI NARAYAN | OTHERS. ANNX 5 STARTS FROM PAGE 51
MOHANTY 6. RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
65 | CRLMC/351/2023 | ASHOK KUMAR | OTHERS. SYNOPSIS & DATE CHART NOT
APAT FURNISHED
6. RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
66 | CRLMC/349/2023 A.K.SAHOO OTHERS. ANNX 4 IS NOT ATTESTED AND
PAGE 9 IS NOT READABLE
6. RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
18. CERTIFIED COPY OF
TRIAL/APPELLATE COURT ORDER NOT
FILED
67 | CRLMC/345/2023 | JYOTIRMAYA | 6. RECEIPT SHOWING SERV.COPY TO
SAHOO AG/CG/IT/CT/ETC.NOT FILED.
18. CERTIFIED COPY OF
TRIAL/APPELLATE COURT ORDER NOT
FILED
68 | CRLMC/361/2023 | SUDEEP KUMAR | 4. AFFIDAVIT/VERIFICATION NOT

SARANGI

PROPER.




6. RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
15. ALL PAPERS NOT PROPERLY SIGNED.

69 | CRLMC/362/2023 | PRABIR KUMAR | 6. RECEIPT SHOWING SERV.COPY TO
RAY AG/CG/IT/CT/ETC.NOT FILED.
70 | CRLMC/365/2023 SOUMYA 6. RECEIPT SHOWING SERV.COPY TO
RANJAN DAS AG/CG/IT/CT/ETC.NOT FILED.
71 | CRLMC/355/2023 | SANJIB KUMAR | OTHERS. AGE OF THE PETITIONER BE
BHANJADEO CORRECTED AS PER AFFIDAVIT
6. RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
72 | CRLMC/357/2023 | SATYABHUSAN | OTHERS. PRAYER MADE AT PAGE 5
DAS WITHOUT SIGNATURE
6. RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
73 | CRLMC/359/2023 | RABI NARAYAN | 6. RECEIPT SHOWING SERV.COPY TO
MOHANTY AG/CG/IT/CT/ETC.NOT FILED.
74 | WP(C)/2318/2023 PRAFULLA OTHERS. ANNX 3 NOT NEAT
KUMAR OTHERS. DATE MENTIONED IN THE
MOHAPATRA INDEX & PETITION AS AGAINST ANNX 2
NOT TALLY TO ANNX 2
6. RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
75 | WP(C)/2310/2023 PRAFULLA OTHERS. ANNX 3 NOT NEAT
KUMAR OTHERS. DATE OF ANNX 2 AS
MOHAPATRA MENTIONED IN THE PETITION NOT TALLY
TO ANNX 2
6. RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
76 | WP(C)/2304/2023 PRAFULLA 6. RECEIPT SHOWING SERV.COPY TO
KUMAR AG/CG/IT/CT/ETC.NOT FILED.
MOHAPATRA
77 WA/63/2023 SURYA 18. CERTIFIED COPY OF
NARAYAN TRIAL/APPELLATE COURT ORDER NOT
PATNAIK, A.G.A. | FILED
78 WA/61/2023 SUDHIR KUMAR | OTHERS. DEFICIT COURT FEE OF RS 6 /-

PATRA, S.C.(L.A.
AND A.D.)

TO BE PAID
OTHERS. PROVISION OF LAW NOT




PROPER

OTHERS. BEING AGGRIEVED WITH WHICH
ORDER THE APPEAL PREFERRED IS TO BE
NOTED BEFORE THE GROUNDS

OTHERS. GOOD GROUND CERTIFICATE
NOT FURNISHED

6. RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

24. LIMITATION NOT IN TIME / EXPIRED.

79 | MATA/24/2023 RAMESH OTHERS. SYNOPSIS & DATE CHART NOT
AGARWAL FURNISHED
OTHERS. PAGE 56 NOT LEGIBLE
80 | MATA/23/2023 ARUN KUMAR | OTHERS. RESPONDENT NO.2 BEFORE THE
DAS 1 COURT BELOW NOT MADE A PARTY TO
THIS APPEAL
81 | WP(C)/1849/2023 ANANTA 6. RECEIPT SHOWING SERV.COPY TO
KUMAR AG/CG/IT/CT/ETC.NOT FILED.
MOHAPATRA
82 | WP(C)/1961/2023 | GYANARANJAN | 6. RECEIPT SHOWING SERV.COPY TO
SETHI AG/CG/IT/CT/ETC.NOT FILED.
83 | WP(C)/1865/2023 DEBASIS OTHERS. LEGIBLE COPY OF PAGE 13,19,20
PANIGRAHI & 21 TO BE FILED
6. RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
84 | WP(C)/1949/2023 JAYANTA OTHERS. SYNOPSIS & LIST OF DATES &
KUMAR MAJHI | EVENTS ARE NOT ALPHABETICALLY
PAGINATED
6. RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
85 | WP(C)/1841/2023 LOKANATH OTHERS. SYNOPSIS & LIST OF DATES &
RATH EVENTS NOT FILED
6. RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
20. VERNACULAR CERTIFICATE NOT
FURNISHED.
86 | WP(C)/1962/2023 | GYANARANJAN | 6. RECEIPT SHOWING SERV.COPY TO

SETHI

AG/CG/IT/CT/ETC.NOT FILED.




87

WP(C)/2406/2023

SITANSU
MOHAN SINGH

6. RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

88

WP(C)/2409/2023

SITANSU
MOHAN SINGH

6. RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

89

WP(C)/1863/2023

PRABHU
PRASANNA
BEHERA

6. RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

29. NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

90

WP(C)/1927/2023

SANJIB
MOHANTY

OTHERS. RS 50 /- NOT PAID FOR
OHCBAMW SCHEME AND DATE OF
EXECUTION NOT FURNISHED

OTHERS. DATE MENTIONED IN ANNX 2 &
7 AND AVERMENT OF WP DOES NOT
TALLY WITH INDEX

OTHERS. SYNOPSIS & LIST OF DATES &
EVENTS NOT FILED

6. RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

91

WP(C)/1743/2023

BISWAIIT
MOHAPATRA

6. RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

92

WP(C)/1705/2023

BANSHIDHAR
SATAPATHY

OTHERS. SYNOPSIS & LIST OF DATES &
EVENTS NOT FILED

6. RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

93

WP(C)/1909/2023

SRIKANTA KU.
NATH

OTHERS. INDEX IS NOT CORRECTLY
PAGINATED

6. RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

29. NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

94

CRLMC/354/2023

ASHOK KUMAR
APAT

OTHERS. PETNR AGE BE CORRECTED AS
PER AFFIDAVIT




OTHERS. SYNOPSIS & DATE CHART NOT
FURNISHED

6. RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

95 WA/62/2023 T.KJSAMANTA | OTHERS. DEFICIT COURT FEE OF RS 6 /-
TO BE PAID
OTHERS. PROVISION OF LAW NOT
PROPER
OTHERS. PAGE 16,18,24,31 & 38 ARE TO BE
ATTESTED
OTHERS. THE WP(C) NO. MENTIONED
BELOW THE APPEAL NO. AT THE 1ST
PAGE TOP OF APPEAL MEMO IS TO BE
ACCOMPANIED BY ITS DATE OF
DISPOSAL
18. CERTIFIED COPY OF
TRIAL/APPELLATE COURT ORDER NOT
FILED
96 WA/65/2023 SURYA OTHERS. GROUND NUMBERING IS TO BE
NARAYAN CORRECTED AFTER GROUND NO.I
PATNAIK, A.G.A.
97 | WP(C)/2519/2023 TIKERAM 6. RECEIPT SHOWING SERV.COPY TO
MEHER AG/CG/IT/CT/ETC.NOT FILED.
98 | WP(C)/2516/2023 TIKERAM 6. RECEIPT SHOWING SERV.COPY TO
MEHER AG/CG/IT/CT/ETC.NOT FILED.
99 | MATA/25/2023 | MANAS KUMAR | OTHERS. SYNOPSIS & DATE CHART NOT
CHAND FURNISHED
100 | MATA/20/2023 SASHIBHUSAN | OTHERS. SYNOPSIS & DATE CHART NOT
DAS FURNISHED
3. AUTHENTICATION FEE IS DEFICIENT.
101 | MATA/21/2023 SANJIB KUMAR | OTHERS. THIS MAY BE REGISTERED AS
BHANJADEO RPFAM
102 | WP(C)/1855/2023 RAMESH OTHERS. SYNOPSIS & LIST OF DATES &
CHANDRA EVENTS ARE NOT ALPHABETICALLY
BEHERA PAGINATED & NOT MENTIONED IN THE

INDEX
6. RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.




103

WP(C)/1874/2023

RAJKISHORE
SWAIN

OTHERS. DATE OF EXECUTION NOT
FURNISHED IN V.NAMA

OTHERS. SYNOPSIS IS NOT
ALPHABETICALLY PAGINATED
OTHERS. DATE CHART NOT FILED

6. RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

104

WP(C)/1908/2023

MANAS PATI

OTHERS. SYNOPSIS & LIST OF DATES &
EVENTS ARE NOT ALPHABETICALLY
PAGINATED

6. RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

29. NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

105

WP(C)/1862/2023

KAMALAKANTA
MOHANTA

OTHERS. SYNOPSIS & LIST OF DATES &
EVENTS ARE NOT ALPHABETICALLY
PAGINATED

6. RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

106

WP(C)/1715/2023

MADAN MOHAN
DAS

6. RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

107

WP(C)/1860/2023

PRADEEP
KUMAR DAS

OTHERS. SYNOPSIS & LIST OF DATES &
EVENTS NOT FILED

OTHERS. PARAGRAPHS OF WRIT
PETITION NOT CORRECTLY NUMBERED
6. RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

29. NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

108

WP(C)/1912/2023

SUDARSHAN
PRADHAN

6. RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

25. NAMES IN CAPITAL
LETTERS/ENROLMENT NUMBERS/MOBILE




PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

109

WP(C)/1918/2023

ANIL KUMAR
DAS

OTHERS. PAGE 28 IS NOT ATTESTED AS
TRUE COPY

OTHERS. SYNOPSIS & LIST OF DATES &
EVENTS NOT CORRECTLY PAGINATED
6. RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

19. UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

28. PETITIONS/APPEALS/APPLICATION
MARGIN NOT PROPER/LINE SPACING NOT
PROPER

110

CRLMC/352/2023

JYOTIRMAYA
SAHOO

4. AFFIDAVIT/VERIFICATION NOT
PROPER.

6. RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

111

CRLMC/353/2023

SANJIB KUMAR
BHANJADEO

6. RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

18. CERTIFIED COPY OF
TRIAL/APPELLATE COURT ORDER NOT
FILED




